Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 07-04-2026 To 07-04-2026~All rows are shown

SI  Case Filing No. Name of Petitioner Name of Compliance List of Defect(s)
No. Type Learned By Date
Advocate

1 CPAN 491/2026 ESSEL MINING AND INDUSTRIES LIMITED PARITOSH 28-04-2026 SYNOPSIS AND LIST OF DATES MISSING
Mobile:9831027497 SINHA
Email:PARITOSHSINHA@SINHACO.COM

2 CRA 175/2026 |JAK SK. SUBHENDU 28-04-2026 OP NO 5 AND 6 NOT MATCHED

(DB) Mobile:7980744327 DAS

Email:SUBHENDUD388@GMAIL.COM

3 CRM (A) 1036/2026 OMAR FAROOQUE AND ANR. ARKA GHOSH  28-04-2026 1) ... G.R. NO. 2459/2025 IS PENDING BEFORE IN WHICH
Mobile:9874433272 LD. TRIAL COURT BELOW NOT MENTIONED AT CAUSE
Email:ARKA.GHOSH1401@GMAIL.COM TITLE PAGE...

2)... CLARIFICATION NEEDED REGARDING B.N.S.S AND
B.N.S ACT AT WHOLE PETITION...

3)...
4 CRM (A) 1039/2026 SURJYA MAL @ SURYA MAL TAPODIP 28-04-2026 1) ... CLARIFICATION NEEDED REGARDING
Mobile:7003764276 GUPTA VAKALATNAMA ( NOT PUNCHING )
Email: TAPODIPGUPTA86@GMAIL.COM
5 CRM (A) 1053/2026 YASIN MONDAL AND ANR. SUBHENDU 28-04-2026 1. ACT WRONG.
Mobile:9800739224 DAS 2. PS. DATE IN CAUSE TITLE WRONG
Email:KH659684@GMAIL.COM
6 CRM (A) 1054/2026 RAKESH DAS KHUSHI 28-04-2026 1. VICTIM ID DISCLOSED
Mobile:6291621292 MOLLICK
Email:MOLLICK2000KHUSHI@GMAIL.COM
7 CRM (A) 1055/2026 JABA ROY @ JAYANTI BARMAN KAUSHIK 28-04-2026 1. MENTION CASE NO IN PARA 1,
Mobile:9748009754 CHOUDHURY 2. ACT WRONG.
Email:KAUSHIKCHOUDHURY83@GMAIL.COM
8 CRM (A) 1056/2026 ASHOK KUMAR KHAN SOUVIK DEY 28-04-2026 1. VICTIM ID DISCLOSED
Mobile:8420330060
Email:NGHOSH37@GMAIL.COM
9 CRM(M) 874/2026 XXXX SUBHAM 28-04-2026 PETITIONER IDENTITY DISCLOSED IN ORDER COPY

Mobile:9051057375 MAHARWAL
Email:SHUBHAM.MAHARWAL2797 @GMAIL.COM

10 CRM(M) 876/2026 MD ASHIKUR RAHAMAN GIASUL ISLAM  28-04-2026 1. P.S. DATE MISSING. IN CAUSE TITLE AND PARA 1
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Name of Petitioner

Mobile:9433014080
Email:ADV.GIASUL@GMAIL.COM

UTTAM SINGHA
Mobile:9813480332
Email:SAGNIKABANERJEE@GMAIL.COM

BIJOY BISWAS AND ANR.
Mobile:9434620912
Email: ANINDYAGHOSH22@GMAIL.COM

MD ARFID ALAM
Mobile:7003742336
Email:LAW.KAUSTAVDAS@GMAIL.COM

BABLU KUMAR
Mobile:6289250892
Email:VINAYVERMA6289@GMAIL.COM

NABIN MANDAL @ NABIN MONDAL
Mobile:9874078799
Email:AVIKGHOSH167@GMAIL.COM

RAJESH SEKH @ RAJESH SK
Mobile:9874078799
Email:AVIKGHOSH167@GMAIL.COM

JAHIR ABBAS KHAN
Mobile:9748365800
Email:INDRADIP.DAS@GMAIL.COM

PAJIR ALIAS PAZIR HUSSAIN AND OTHERS

Mobile:8777478831
Email:BIMALSIL9THSEPT@GMAIL.COM

JAMAHIR PRAMANIK
Mobile:9038809588
Email:DEBSAN2018@GMAIL.COM

SHAMSHER ALAM AND ANOTHER

Name of
Learned
Advocate

SAGNIKA
BANERJEE

ANINDYA

GHOSH

KAUSTAV DAS

VINAY KUMAR
VERNA

AVIK GHOSH

AVIK GHOSH

INDRADIP DAS

BIMAL SIL

DEBJIT
SAHANI

MOHAMMAD

Compliance
By Date

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

List of Defect(s)

2. CAUSE TITLE WRONG.

1) B.N.S. ACT FULL FORM WRONGLY MENTIONED ... 2)
CLARIFICATION NEEDED REGARDING SECTION OF
B.N.S.S. MENTIONED IN PETITION

2) LD TRIAL COURT CASE TYPE MENTIONED IN
PETITION NOT MATCHING WITH CASE TYPE
MENTIONED IN IMPUGNED ORDER COPY (i.e. N CASE) -
NOT COMPLIED PROPERLY

T.R. CASE YEAR WRONGLY MENTIONED THROUGH OUT
THE PETITION --- NOT COMPLIED PROPERLY

1) ATTACH DELIVERY REPORT OF EW449989895IN ... 2)
MENTION AGE OF PETITIONER IN CAUSE TITLE PAGE ...
3) LD TRIAL COURT CASE TYPE MENTIONED IN
PETITION NOT MATCHING WITH CASE TYPE
MENTIONED IN CERTIFIED COPY OF LD TRIAL COURT
(i.e. N CASE) ... 4) GENDER WRONG IN PRESENTATION
FORM

1) NDPS CASE NO WRONGLY MENTIONED IN 1ST PARA

P.S. CASE NO WRONGLY MENTIONED IN 1ST PARA

1) INCORPORATE HONBLE HIGH COURT CASE DETAILS
WITH IN 1ST PARA ... 2) MENTION REJECTION DATE OF
LD TRIAL COURT IN 1ST PARA ... 3) ATTACH ORDER
COPY OF CRM(M) 2554/2025 MENTIONED IN 2ND PARA

CLARIFICATION NEEDED REGARDING DISTRICT NAME
AND CAUSE TITILE XEROX COPY NEEDED

HON'BLE CHIEF JUSTICE ADDRESSING WRONG IN THIE
FILE.

ADV. CLERK LICENSE NO. MISSING IN AFFIDAVIT PAGE
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21 CRR
22 FMAT
23  FMAT
24  FMAT
(Mv)
25 FMAT
(MV)
26 RVW
27 WPA
28 WPA
29  WPA
30 WPA
31  WPA
32 WPA
33  WPA

1548/2026

130/2026

131/2026

183/2026

186/2026

98/2026

8466/2026

8523/2026

8530/2026

8543/2026

8574/2026

8575/2026

8588/2026

Mobile:9830674441

Email:MDZEESHAN.UDDIN1985@GMAIL.COM

NITAI JANA
Mobile:6290181725
Email:ABHINABADROCK@GMAIL.COM

JAHIR HASSAN ALl @ ZAHIR HASSAN AND ANR

Mobile:9836023792

IMJAM HAQUE
Mobile:9564792021

BAJAJ ALLIANZ GEN INS CO LTD
Mobile:8145459869

JAGAT SINGH DUGAR AND ORS
Mobile:6289983013

DHIRENDRANATH MAITY
Mobile:8240676885

MUSTAFA KAMAL
Mobile:9830825205
Email:LEGAL.FARUK@GMAIL.COM

PARIMAL MISTRY
Mobile:9883862497
Email:PARIMAL16@GMAIL.COM

DIPAK TANTUBAI
Mobile:8145459869
Email: SOUMALYAGANGULI@GMAIL.COM

XXX
Mobile:9830203428
Email:NAVANILDE@GMAIL.COM

BITTU BISWAKARMA
Mobile:7003829503
Email: APANSAHA321@GMAIL.COM

JIBONNESSA BEGAM @ BEGUM
Mobile:9432720581
Email: AREFINSYEDSHAMSUL@GMAIL.COM

JASMINARA BEGUM AND ANR.
Mobile:9836270244

Advocate

ZEESAHN
UDDIN

ABHINABA
MUKHERJEE

JAMAL UDDIN

SUSMITA
MONDAL

SOUMALYA
GANGULI

RIYA BALLAV

SUFI KALAM

SHAONI
PANDA

SOUMALYA
GANGULI

MONAMI
MUKHERJEE

APAN SAHA

SYED
SHAMSUL
AREFIN

SUMITA SEN

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

28-04-2026

7%

CERTIFIED COPY OF THE ORDER DATED 20-11-2023 IS
MISSING IN THE PETITION

SYNOPSIS AND LIST OF DATES AND FORMAT ISSUE
DIST. NOT MENTIONED IN ADDRESS OF PETITIONER
LIST OF PAPERS ISSUE AS 2ND JUDGES COPY
MENTIONED BUT NOT GIVEN

PETITIONER PIN CODE WRONG

RESPONDENT 4 DISTRICT MISSING

SYNOPSYS AND SHORT LIST OF DATES MISSING

PETITIONER 1,RESPONDENT 3,4 DISTRICT NAME
INCOMPLETE

1. ZERO PAGE ADV. SIGN IS MISSING
2. AFFIDAVIT PAGE PET. NAME DISCLOSED
3. PAGE-17 PET AND PET. GUARDIAN NAME DISCLOSED

RESPONDENT DIST MISSING
VOKA- DIST INCOMPLETE

CAUSE TITLE PHOTOCOPY MISSING

THERE IS A DISCREPANCY IN PETITIONER'S NAME AS
STATED IN THE AFFIDAVIT.
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34  WPA 8607/2026

35 WPA 8608/2026

Printed On 08-04-2026

Email:SUMITASENADV@GMAIL.COM

ATANU CHATTOPADHYAY
Mobile:8910630057
Email: ATANUCHATTOPADHYAY3@GMAIL.COM

SHAGUFTA SULAIMAN
Mobile:9062838792
Email:SULAIMAN_SHAGUFTA@YAHOO0.COM

Advocate

28-04-2026

28-04-2026

1. SUB CATEGORY CODE WRONG
2. COURT NO.5 IS NOT COMPATIBE WITH THE MATTER.

PETITIONER SIGN IN 0 PAGE MISSING



